FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
' Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HITKARI PACKAGING PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor HITKARI  PACKAGING  PRIVATE
LIMITED
2 Date of incorporation of corporate debtor 12/10/1987
3. | Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74950G]J1987PTC010045
Identification No. of corporate debtor
5. | Address of the registered office and principal office | HITKARI =~ PACKAGING  PRIVATE
(if any) of corporate debtor LIMITED, 339-340, GIDC ESTATE,
WAGHODIA, VADODARA,GUJARAT -
391760
6. Insolvency commencement date in respect of | 31/05/2022 (Certified copy of the
corporate debtor Order Received on 10/06/2022)
7. Estimated date of closure of insolvency resolution | 27/11/2022
process
8. Name and registration number of the insolvency | Mr. Mukesh RamjibhaiDayani
professional acting as interim resolution | Reg. No. BBI/IPA-002/IP-
professional N01138/2021-2022/13915
9. | Address and e-mail of the interim resolution | Add: 302, Laxmi Enclave-1, Opp.
professional, as registered with the Board Gajera School, Katargam, Surat -
395004
E-Mail: mukeshdayani.ip@gmail.com
10. | Address and e-mail to be used for correspondence | Add: 302, Laxmi Enclave-1, Opp.
with the interim resolution professional Gajera School, Katargam, Surat -
395004
E-Mail:cirp.hitkari@gmail.com
11. | Last date for submission of claims 25/06/2022
12. | Classes of creditors, if any, under clause (b) of sub- | NIL
section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to act | NIL
as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and (a) Web

(b) Details of authorized representatives
are available at:

link:https://ibbi.gov.in/home/downloads
(b) NIL

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the HITKARI PACKAGING PRIVATE

LIMITEDon 31.05.2022. (Certified copy of the Order Received on 10/06/2022)

- i— -~



The creditors of HITKARI PACKAGING PRIVATE LIMITED, are hereby called upon to submit

their claims with proof on or before 25/06/2022 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Date: 12.06.2022
Place: Surat Reg. No.: lBBl/lPA-OOZ/IP-N01138/2021-2022/13915

Interim Resolution Professional, HITKARI PACKAGING PRIVATE LIMITED
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FOR SHARING PHOTO OF SHAH, SINGHAL ON SOCIAL MEDIA

Crime Branch team sent to
Mumbai to arrest film-maker
who was denied bail by court

EXPRESSNEWSSERVICE
AHMEDASAD, JUNETT

ATEAM from the Al

inamomey laundering case

Das was alsohooked for al-
Jegedly insulting the natianal flag
hjsmrlrlga morphed picture ofa

e tricokour on

Crime Branch was sent [0
Mumbai en Saturday to arrest
film-maker Avinash Das who
wias denied anticipatory bail af-
ter being booked for alkegedly

]ns Farebmkmmr Heisfaring
charges under IPC section 465 for
forgery and IT Act section 67 as
well as under Prevention of Insults
tMational Honour Act.

sharinga picture of Union Hy
;ljmstel Amit Smh with
arkhard cadre A5 office:
Singhalonsocal media, YioR
The Ahmedabad police's
Detection of Crime Branch(DCB)
booked the Mumnbai- based film-
maker on May 14 for sharinga
photo on May 8 of Shah and
Singhal ata publicevent ien Ranchi
in 2017 o allegedly “misead the
people and reputation of Shah™,
Singhal weas recentl

Imseting national honour.”

The court noted that as a
film-maker, it was Das’ “prime
duty to maintain the dignity of
Ethe country and fo give respect
to the national flag as well as
Horfbie Hooe Minister oflndia®
and yet he had “willfully up-
{paded” the photo of Shah and
Singhal on social media.

DCR inspector HE Sisart. in-

on June 7, additional sessions
Jjudge Ditipkwmar Thakkar ob-
served uploading the photo of 3
nude woman drapedin thetn-
coour showed Das' “menial per-
verseness” and “msulted (ndian
u.mmasweuasmimdafeﬂing
af hatred among

The court also held thatif Dis
iegranteela bl it will
zﬂhrmwmﬁ?ﬁmm:u
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Officials: Contracts
worth Rs 18,000 cr
awarded, 100-km
stretch commisioned

AVINASH NAIR
AHMEDASADLJUNETT

CONTRACTS WORTH Rs 18000
crore have already beenawarded
for theconstructionof Dedicated
Freight Cortidor| DRC)in Gujarat,
and a 100 kilometers stietch s

b i

The first trail on the
DFCin Gujarat was
successfully conducted
between New Palanpur
and New Mehsana
stations in May, 2022

y
officials of Dedicated Freight
Coridor Corporation of tndia Lt
DAL on Sahmday.

DFCCIL s a special purpase
vehicle set up under the admin-
istrative control of the Ministry
of Railways,

DFCCIL's Rs 18,000 crore in-
vestment “includes ma_mr civil,
eectrcaland Signal

Gujardt was successfully con-
ducted between New Palanpur
and New Wehsana stations in
Wy, 2002,

A total of 2,578 hectares have
been acquined for the project and
Rs 1455 crore has been paid to

342 Progect Affected Families &
ton in Cugarat.

nECalions contract woeth Bs
14,000 crore and ROB(Road Cher

The route of DFC passes
thmu,;{h 12 districts including

crore,” said Nirg Verma, Group
General Manager, DRCCL

“The total length of DFC in
Cujarat is 565 kilometers of
which about one-fifth of the
route has been constructed and
commissioned  from  New
SriAmirgardagh Gl Mew
Meheana. About 52 trains are
rungsing ofwhich approgienately
20 frains  ply  towards
Gandhidham and 10Crains from
Pipavay,” Verma adeded,

Theseare dedicated tracks for
operting freight trains and nna-
most parallel o the Indian

Patan, Mehsana,
Gandhinagar,  Ahmedabad,
Kheda, Anand, Vadodara,
Bharuch, Surat. Navsari and
Valsad

The stretch in Gujaratis part
of 1552 kilometers long DFCs
wesgemeomidor that poposesin
Tink MNew Khurja nUttar Pradesh
with NPT in Mueribui,

“About BOD kilometers of
tracks of the Indian Raitways con-
necting Mlﬂr\Bﬂ\’f\-& Kandia and
iz r beernupraced
mp[m;rs??da‘dsmammmrkm-
ble stack containers, We plan i
complete the Gujarar stretch of

inthecase,said
"I'h A ;

Tax evasion:
SGST dept raids
17 hotels, resorts
in Sasan-Gir

EXPRESSNEWSSERVICE
AHVEDASAD JUNET

THE STATE Goads and Services
Tax {5G5T) department con-
ducted searcheson multiplelnca-
tions inchuding 17 hotels and re-
st in and around Sasan-Girion
sanctuary and the offices of rwa
booking agents operating out of
Ahmedabad and found Rs 1157
crore of income without proper
taxcompliance.

The hatels and resorts in
Sasar-Girviere foundto have pro-
jected fower room tariff. Mg

and

from hus social media. We wrote
to Facebook and Twitter to re-
meve the posts and to preserve
the archive of it for ivestigation
purpases, We have senfa teamito-

paid tax under {owerslabs, statedl

anoffical statement from the de-

PATTENT on Sar
Thedep.umrm sked &ing

day 1o Maladin Mumbai t0arres
him affer the sessions court -
jected his anticipatory bail plea
Our tearms had carlier vigited bis
residence twice but hi was net
avaliable”

and penames andhasalreadyre-
covered Rs 214 erone,

Thedepartimentis stillinvesti-
wating documents seized from
v Other Tesarts,

ALL INDIA INSTITUTE OF MEDICAL SCIENCE, JODHPUR
¢ o (An autonomous body set-up by Government of India)
W) Basni, Jodhpur (Rajasthan) - 342005

e Phone: 0291-2740741; Email: recruitment@aiimsjodhpur.edu.in

Advertisement No: Admn/Faculty/03/2022-AlIMS.JDH
ADVERTISEMENT

All India Institute of Medical Sciencs, Jodhpur an Autonomous
Institute of Mational Importance is one of the new AIIMS and apex
healthcare institutes being established by the Ministry of Health & family
Welfare, Government of India under the Pradhan Mantri Swastya
Suraksha Yojna (PMSSY) with the aim of correcting regional imbalance in
quality tertiary level healthcare in the country, and attaining seli-

sufficiency in graduate and postgraduate medical education and training.
Online applications are invited for the faculty posts on CONTRACT
BASIS IN VARIOUS DEPARTMENTS in All India Institute of Medical
Sciences, Jodhpur (Rajasthan). Details of Posts is as:-

Assistant Professor 03

The detailed advertisement and online application forms are available on
institute's website:_http://www.aiimsjodhpur.edu.in

Last date for submission of online applications is 12th July, 2022 (upto
5.00 PM).

(Dr. Dushyent Gehlot)
Senior Administrative Officer

. %

Railways at many places end of this financial
staie. The firgs trail in year2 e vEria added.,

FORM A
PUBLIC ANNDUNCEMENT

I

AT

COT004E

ik

irtited. 33HD, GlT

resdion grctss
3 i rm

el ol s nwnna Vo,
[ [ CommenETeT e n
| respectof Corposnie Debi -\smn-_;cw,d e s recmvved on 100REET
T | Estriaiad it of coum sf ey | QIR

Hr. Mukesh Ram|ibhai Dayani

Hammmm

o | Reg Mol

CVHEBG

Areivss 2 i3 =f g b maskden

ey LaupEmnrl Oy Gajera Beacal Kastirgan,

retacrad, 4 eg a0

78 hcebne anc e o s For
[corresgondence with he sk
Rembator Professoral

i, G e

Ko, S S,
Ewalk ip. il

7 fary =
ohiuesickon (58] ofsacten 3, ascwnad
Dy e ko s oo Profs ssiond

:nserlummm\nm racis
hees names K Sech s

[ s o achmncy s [
| 50

[ Rt Formaand

[ore

8] Wi iR S0 powIomatiowninads
(81 Datnaathorizad ogrmianithons | (b) HIL

[Wka  hisatsy civer T i, Wl Campary Law FoCurs Ras gofwad oy spsvosesanieel 51

oty A

| eomorete brnlmecy reaskiion process of Jt Nmn Packaging Privat Lamiied ar 11053072

eryhn 1l

wih|

{11 ¢ beken 25060 5 0 o echon Tt e, rticne oasie

ki e i o ) i, by o Ay ST TV TR

1k

:Ml-um wechor belorging 10 a class, as bsted agaimet the emtry Ho. 2, shal acicale s chome ol

| it 17052007

Sdi-
MUKESH RAMABHA DAAN!

Place | Sl

3 arg mile:|
Fingn. He. IBEIFAINP-HIIBRIZ1- 2172 31

Nation Resolves

& | Vs
dﬂ Azadi

Govemmentof Indla | Amrit Mahotsav

To Empower 100% Youth
Through Schemes of New India

National Education Policy, 2020
- A paradigm shift towards competency based education

- Recognizing and fostering the unigue abilities of students

- Equipping teachers with the latest technologies and teaching methodology

320 new Universities, 7 new IITs and 7 new lIMs in last eight years

National Testing Agency (NTA) formed to conduct combined entrance examinations for
admissions in higher educational institutions of the country

Free training to 1.36 crore youth under PM Kaushal Vilas Yojana for better employment

opportunities

Number of Industrial Training Institutes (ITis) increased by almost 46% ta 14,740 in last eight years
ADOUT 70,000 recognized start-ups in the country; Youth become job creatars;

Number of unicorns grows to 100

More than 9,500 Atal Tinkering Labs giving wings ta the innovation by youth
Best ever performance by Indian sportspersons in Takyo Dlympics and Paralympics, 2020
Promaotion of sports culture in the country with important initiatives like Khelo India Centres, 'TOPS'

scheme, scholarship scheme for talented sportspersans, establishment of country's first sports university

#F The government is trying to give youth the right environment and right
resources to increase their skills. This is the threshold of new dreams and
new resolutions for India. In such a scenario, the strength of the youth of
India will take India to new heights. FFf

— Narendra Modi —

davp 2220300512223

Vadadara
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